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(a) ..... the ...... InIended to be Imported 
flam US .. bnI cOlltaillilg exotic weeds and vIruIes 
• raporta in "Hinduatan TirMa" dated April 2, 1998; 

(b) if 80, the details of the facts reported therein; 

(c) whether the Govanvnent propoae to cancel the 
deal for Import; and 

(d) if so, the detaII8 thereof ? 

THE MINISTER OF STATE IN THE MINISTRY OF 
FOOD AND CONSUMER AFFAIRS (SHRI SATYA PAL 
SINGH YADAV) : (a) to (d) Government is aware of 
preMllCe of certain viral diaeaaes AI soyabean of US and 
other origins which are exotic to India. Imports of Soyabean 
have been penniIIed to augment domeatic availability. This 
penniII8ion carries the atipulation that beans are imported 
either In epIIt form or a,. epIIt at the port of entry under 
superviaion of Plant Quarantine AuIhorities. Imports in split 
form or beans split at the port of entry would ensure 
complete devitalisation of seeds thereby avertinG any 
poaaIbiIIty of their germination and preventing entry of 
exotic die_.. in the country. 

rr"",.".lIonJ 

Flap Test I It II by British General 
IIedIcIII CouncIl 

1012. SHRI THAWAR CHAND GEHLOT : Will the 
MIniater Of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether the Union Government have permitted 
British General Medical Council for Aat Test I and II in 
the country; 

(b) if so, the dataiIa thereof; 

(c) if not. the action taken to grant permiulon in 
future; 

(d) the detaIIa of pIKes and daIea where IIIp ... 
I and II conducIed In the counIry by BrIIIIIh General MedIcal 
CouncIl .... gelling perrniuIan from the UnIon Government; 

(e) the number of peraona participated in the flap 
I .xi II ..... aJongwiIh the number of benellclarlea; and 

(I) the detaIIa of benefIIs and ~ IICCIUed 10 
people due to filip .... I and II ? 

THE MINISTER OF STATE OF THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRI DALIT 
EZHILMALAI) : (a) to (I) Information II being ~. 

fEnflliMJ 
Crude 011 

1013.SHRI CHANDU LAL AJMEERA : 
SHRI RAMDAS ATHAWALE : 
SHRI C.P.M. GIRIYAPPA : 
SHRI SUCHIR GIRl : 

Wli the MirWIer of PETROLEUM AND NATURAL GAS 
be pleased to state : 

(a) the quantity of crude 011 i~ during each 
of the lui thrae years and the amount of foreign exchange 
spent thereon; 

(b) the reaeona for mo,. import of oil this year as 
compared to the last year; 

(c) the total domestic production of crude oil during 
the last three years; 

(d) whether there has been any decline In the 
domestic production of the crude oil during the previous 
years; 

(e) if 10, whether the,. ie any proposal to raise the 
level of curde 011 production in areal! other than Bombay 
High; and 

(f) if 10, the detaIII of earmarked wells lor enhanced 
crude 011 production and the expected additional production 
of crude 011 for new IIeId ? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI SANTOSH 
KUMAR GANGWAR) : (a) The quantity of crude oil 
imported during 8IICh of the Iaat thrae yars and the 
amount of foraIgn nchange IP8nI thereon .. u follows: 

Item 1986-88 1886-87 1897'-
(PnMIionaI) 

Imports of Crude 011 27.342 33.908 34.494 
Qty. (Mlion MatrtI Tonna) 

YaIue (AI. CRnI) 11517 18538 15897 

(b) During the year 1 __ 89, the imports are 
expected to be higher due to higher pnJC' Illng of CNde 
by the reflnerlea over the pntvIoua year on acoount of 
overall inc""" CIIpIICIIy uIIIIaatIon. 

(c) and· (d) The total domeaIIc pIOducIIon of crude 011 
cb1ng the Iaat ..... ,.. ....... 117 MMT, 32 .. 819 MMT 
and 33.851· MMT reepecItV'IIy. 
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(e) and (I) The major oU producing a ..... other than 
Bombay High are Gujarat in Westem Region and Aaaam 
in the Eastem Region. Steps that have been initiated to 
increase production from these areas are : 

(i) Implementation of enhanced oil recovery 
schemes. 

(ii) Repair of producing wells 

(iii) Optimisation of production through drilling of 
mutilateral wells, Extended Reach dri"'ng, drain 
hole drHllng, Long drift side tracking of wells and 
infill drilling. 

(iv) Hiring of services of foreign experts for field 
specific problesm. 

(v) Sand Controllwater shut off jobs. 

(vi) Insta"atlon of artificial life. 

The Additonal production from the above measures 
cannot be quantified at this stage. 

(TranslBtionJ 

Damage to Medical College, Hospital snd 
PrImary Health Centres 

1014.SHRI DADA BABURAO RARANJPE : Will the 
Minister 01 HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether any damage had been caused to any 
MedIcal collegelhospltalslPrimary Health Centres In Narmada 
Valley area In Madhya Pradesh due to earthquake on May 
22, 1997; 

(b) if so, the details thereof; 

(c) whether the patients of any of these Institutions 
and their medical treatment had been affected as a result 
thereof; 

(d) If so, the details thereof; 

(e) whether any temporary hoepHaIs and health 
cent.... have been opened In the affected area; 

(I) If so, the details thereof; 

(g) whether the Govemment have provided any 
assistance for the reconstruction or repairs of these 
institutions; 

(h) If so, the detalla thereof; 

(i) whether an official viall has been made In the 
said area; and 

0) If so, the details of the arrangements made ~ 
far? 

THE MINISTER OF STATE OF THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRI DALIT 
EZHILMALAI) : (a) to 0) On 22nd May, 1997 at 4.22 A.M. 
an earthquake hit the Jabalpur town and surrounding areas, 
which lasted for about 30 seconds causing demage to 
human life, livestock, private and public buildings and 
affactIng public services like water and power supply. Aa 
per State Govemment's report, 39 deaths occurred due to 
collapse of buildings and 397 pel'llOl'lS went injured. In 
addition public buildings consisting of State and Central 
Govemment buildings, residential quarters, Police oIIice 
buildings, Agricultural University, its hostels and residential 
quarters, Schools, Medical and other Colleges and 
buildings belonging to Municipal Corporation of Jabalpur. 
The Administration In each of the Dlatricts has undertaken 
rescue, relief and rehabilitation measu ..... 12 Relief Campa 
had been set up in Jabalpur City, In 11 worst affected 
Vi"ages, medical assistance was provided through Mobile 
Medical Units. The Central Team recommended Rs. 10.00 
lakh for this purpose. On the r.equest of the State 
Govemment, Ministry of Health • FamIly Welfare supplied 
Emergency Medical Stores worth As. 8,88,447/- on crecIt 
payment basis. 

A Central Study Team from the Ministry of Agriculture, 
Govemment of India visited the affected areas on 8.6.1997, 
to ..... the nature and extent of damage, reIiet measures 
taken up by the State Government, and the financial 
assistance required for immediate relief and restoration of 
affected persons and services. The Central Team has 
recommended Rs. 7,386.48 lakh from National Celamlty 
Relief Fund to the State Govemment out of which Rs. 100 
lakh was meant for repair of coI/ege8, school8 and 
residential quarters etc. 

{English] 

PrIvate Hos.'s for CGHS benellcierIM 
In Andh .. ,...... 

1015.SHRI S,S, OWAiSI : WIN the Minister of HEALTtt 
AND FAMILY WELFARE be p'-d to state : 

(a' whether CGHS beneficIaItes aIV gelling treatment 
In the priv* hoIpItaIa recognIaed by the Union 
Government; 
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